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Defective Case Register from 2024-04-25 to 2024-04-25

.. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
b PRAMOD KUMAR  2uze0t. TRECHIET SHOWING SERVCOPY TO
BLAPL/12304/2024 |JENA 25 - -
6-RECEIPT SHOWING SERV.COPY TO
2 D-WP(C)/18505/2024 |~ T TA RANIAN - 2024-04-1, 06,17/CT/ETC.NOT FILED,
LENKA 25
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
3 D-WP(C)/17557/2024 g&iﬁ\% KUMAR 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
) D. SUTIT KUMAR 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/12288/2024 |SAHU 25 HOLOGRAM OF ADVOCATE WELFARE
FUND NOT GIVEN
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
GOPAL CHARAN  [2024-04- [LETTERS/ENROLMENT
> D-WP(C)/1765012024 |1y ANTY 25 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
D. PRABHU 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
6 PRASANNA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/12249/2024 ot iPn s 25
, pemasiis  aueas CRECHET SHOWING SERVCOPY TO
BLAPL/12349/2024 |[ROUTRAY 25 - -
, ISWARANIA  auzeas. TRECHET SHOWING SERVCOPY TO
CRLMC/12253/2024 [DALAI 25 - -
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
9 |D-CMP/18388/2024 IJ)YE%TI RANJAN 3224'04' 1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.SERIAL NO. OF
PARAGRAPHS NOT CORRECTLY
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
10  |D-WP(C)/17588/2024 gﬁZ‘f‘,‘fﬁ{AgA 3224'04' NUMBER NOT INDICATED WHEREVER

SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION



javascript: window.print();

11

D-WP(C)/17255/2024

AJAYA KUMAR
NAYAK

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

1.PAGE 17,18 NOT LEGIBLE

12

D-
CRLMC/12226/2024

ASHOK KUMAR
PATRO

2024-04-
25

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

1.DEFICIT AUTHENTICATION FEE OF RS
79 /- NOT FILED 2.PAGE 32 TO 36 NOT
LEGIBLE 3.COPY OF ORDER PASSD IN
CONNECTED CRLMC 4457/2023 NOT
FILED

13

D-WP(C)/18323/2024

UMAKANT SAHOO

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DATE MENTIONED IN ANNX 1 NOT TALLY
WITH INDEX

13-APPLICATION CONTAINS MORE THAN

14 D-CMP/17590/2024 |ABHIRAM SWAIN 3224'04' ONE PRAYER.
s b SIDHARTH PRASAD 2024-04- iéféi%}?ff{f&‘?ﬁﬁﬁ?ﬁ%%ow TO
WPCRL/12281/2024 DAS 25 : :
. D AMVAKUMAR  anzeo RECEITE SHOWING SERYCOPVTO
CRLMC/12055/2024 PRADHAN 25 : :
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
17 | ABLAPL/12298/2004 CHIRANJIB ROUT |7 AG/CG/IT/CT/ETC.NOT FILED.
5 D SURVAKANTA  202¢-04- S RECHER SHOWING SERCOPY TO
CRLMC/12184/2024 [DASH 25 : :
0 D SDRESWAR o204 S RECHER SHOWING SERCOPY TO
CONTC/18089/2024 MALLIK 25 : :
o P icABAN  anzeor RECEITE SHOWING SERUCOPVTO
CONTC/18360/2024 MOHANTY 25 : :
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
21 CONTC/18146/2004 |ADV- 5s AG/CG/IT/CT/ETC.NOT FILED.
P sUDIANSU  ozeas- ERECHER SHOWING SERCOPY TO
BLAPL/12410/2024 |SEKHAR DASH 25 : :
23 D-WP(C)/17582/2024 |SATYABRATA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
SATAPATHY 25 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT




NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BHARAT BHUSAN  2024-04- |18-CERTIFIED COPY OF
24 |D-WP(C)/17667/2024 |p yyTR AY 25 TRIAL/APPELLATE COURT ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
s D- RITURANJAN 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12376/2024 (CHHOTARAY 25
page no. 15 not neat.
- avuiiarATs ks CRECHITSHOUNGSERCOPVTD
BLAPL/12339/2024 |PANDA 25 : :
_— osopor neor CRECEITSHOVNGSERCOPVTD
BLAPL/12359/2024 |ACHARI 25 : :
- covuaon nsos (EECEFTSIOUNGSECOPTD
CRLMP/12380/2024 |PATTANAIK 25 : :
6-RECEIPT SHOWING SERV.COPY TO
o D MO AN oy 202408 AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/12401/2024 25 HOLOGRAM OF ADVOCATE WELFARE
FEE NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-04-
30 [D-WR(C)17718/2024 PEPAL s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o |p- ALEKH CHANDRA [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12379/2024 MOHANTY 25
page no.8 not neat.
6-RECEIPT SHOWING SERV.COPY TO
BIRANCHI 502404 [AG/CG/IT/CT/ETC.NOT FILED.
32 |D-WP(C)/17400/2024 NARAYAN .
MAHAPATRA SIGN. OF EXECUTANT NO.2 NOT TALLY
WITH THE NAME IN C.T
6-RECEIPT SHOWING SERV.COPY TO
L b PRASANNA 502404 [AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/12262/2024 [KUMAR MISHRA |25 COPY OF ORDER PASSED N CONNECTED
CRLMC 468/21 NOT FILED
- oD Ko ros SRECET SHONGSECOPVTO
ABLAPL/12306/2024 [JENA 25 : :
24-LIMITATION NOT IN TIME / EXPIRED.
| DELAY OF 84 DAYS 2.COURT FEE OF RS
35 ID-MACA/17519/2024 ?f%’fg{ 3224'04' 250 /- TO BE PAID 3.COURT FEE PAYABLE
NOT PROPERLY FURNISHED IN C.T
4.SERIAL NUMBER MENTIONED IN
GROUNDS NOT CORRECTLY FURNISHED
36 |D-WP(C)/17427/2024 [PRASANTA KUMAR [2024-04- |6-RECEIPT SHOWING SERV.COPY TO
SATAPATHY 25 AG/CG/IT/CT/ETC.NOT FILED.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

17-REFERENCE CERTIFICATE NOT
FURNISHED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA 2024-04-
37 CRLMC/12193/2024 |SAHOO 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-04-
38 D-WP(C)/17552/2024 KUMAR PARHI 75 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
2024-04-
39 D-MACA/18227/2024|ADAM ALI KHAN 25 1. DELAY OF 147 DAYS 2. STATUTORY
DEPOSITE NOT MADE
6-RECEIPT SHOWING SERV.COPY TO
40 D- ADV. 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18052/2024 ’ 25
C.T NOT PROPERLY ADDRESSED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRAVASH 2024-04-
41 CONTC/18160/2024 |CHANDRA JENA 75 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 92 DAYS
o P KABIRAJ 202404 4 G ITICTETCNOT FILED.
CRLMP/12397/2024 |PRADHAN 25 ) )
6-RECEIPT SHOWING SERV.COPY TO
43 D- ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17949/2024 25
PAGE 15 NOT LEGIBLE
D. 5024.04. 6-RECEIPT SHOWING SERV.COPY TO
44 CONTC/18270/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.04. 6-RECEIPT SHOWING SERV.COPY TO
45 CONTC/18172/2024 ADV. 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-04-
46 D-WP(C)/17520/2024 MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
47 D- PRASANNA 2024-04- |TRIAL/APPELLATE COURT ORDER NOT
CRLMC/12271/2024 [ KUMAR MISHRA 25 FILED
COPY OF ORDER PASSED IN CONNECTED
CRLMC 467/21( PANDING ) NOT FILED
s D KABIRAJ 202404 4 G ITICTETCNOT FILED.
CRLMP/12579/2024 |PRADHAN 25 ) )




18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

FILED
23-NOMENCLATURE NOT CORRECTLY
FURNISHED .
29-NAME OF THE FILING ADVOCATE NOT
49 D-CMP/17833/2024 gﬁ%ﬁﬁ?HU 3224'04' IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.THIS MAY BE REGD AS WP(C)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
so |D- SURYAKANTA 2024-04- |7-VAKALATNAMA NOT PROPERLY
BLAPL/12385/2024 |DASH 25 STAMPED,EXECUTED,ACCEPTED.
Rs2.00 Court Fee Deficient in Vakalatnama.
1.0CCUPATION OF DEPONENT NOT
51 |D-CMP/18109/2024 ﬁggiﬁ’@f{ 3(5)24'04' STATED IN AFFIDAVIT 2.PAGE 2 AND 8
NOT SIGNED BY ADVOCATE
n ACHYUTANANDA 202604 S RECHPT SHOWING SERVCOPY T0
ABLAPL/12377/2024 PATTANAIK 25 . '
D. 5024-04. (6-RECEIPT SHOWING SERV.COPY TO
53 |RLAPL/123680004 |S-SRAY () 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BINAYA BHUSAN  2024-04-
54 |D-CRLA/12384/2024 oy rn's 55 AG/CG/IT/CT/ETC.NOT FILED.
- surapAPRASAD anzro £ AECHT SHOWING SERVCOPYTO
CRLMC/12044/2024 [DASH 25 . '
6-RECEIPT SHOWING SERV.COPY TO
o D CHIRANITR ROUT 202404 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12303/2024 25 Name of petitioner in synopsis and date chart not
correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SIBADUTTA 11-NEAT,LEGIBLE ATTESTED ANNEXURES
57 |D- RAMAPRASAD 2024-04- [NOT FILED.
CRLMC/11692/2024 25 14-NOT PROPERLY INDEXED.
MISHRA
PAGE 15 TO 22, 28 TO 32, 34 TO 41,
48,51,57,58 ARE NOT LEGIBLE
23-NOMENCLATURE NOT CORRECTLY
PRAMOD RANJAN [2024-04- [FURNISHED .
58 |D-CMP/18163/2024 |ppin 55
THIS MAY BE REGD AS WP(C)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
D- 2024-04- TRANSLATED COPY NOT FILED
9 CRLMC/12006/2024 (AVIIT PATNAIK ) o

1.PAGE 62 NOT LEGIBLE 2.COPY OF
ORDER DTD 27.02.2024 PASSED IN CRLMC
4343/23 NOT FILED




60

D-
CRLMC/12442/2024

BIBHUTI BHUSAN
ROUT

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

61

D-
CRLMP/12407/2024

RAJJEET ROY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62

D-WP(C)/17414/2024

BIBHU PRASAD
TRIPATHY

2024-04-
25

12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

63

D-WP(C)/18340/2024

SUBHENDU
KUMAR NAYAK

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

ANNX 5 IS NOT ATTESTED AS TRUE COPY

64

D-
BLAPL/12307/2024

PRAMOD KUMAR
JENA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

65

D-WP(C)/17489/2024

HEMANT KUMAR
MUND

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

INDEX NOT PROPERLY PAGEMARKED

66

D-
BLAPL/12382/2024

PARTHA SARATHI
DAS

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

67

D-
CONTC/17951/2024

ADV

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

68

D-
CONTC/17870/2024

ADV

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

69

D-
RPFAM/18010/2024

LAKSHMAN
MISHRA

2024-04-
25

1.DEFICIT AUTHENTICATION FEE OF RS
6.60 /- NOT FILED 2.AGE OF THE OPP.
PARTY NOT TALLY WITH THE AGE OF
OPP. PARTY FURNISHED IN THE COURT
BELOW 3.GOOD GROUND CERT. NOT
FURNISHED

70

D-WP(C)/17791/2024

BISWAIJIT
KANUNGO

2024-04-
25

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.




OHCBA RS 50/- NOT PAID 2. PAGE
8,11,18,19,22,23 ARE NOT NEAT AND
LEGIBLE

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.

71 |D-MACA/18232/2024/ADAM ALI KHAN 3224'04' 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 100 DAYS
- oo ko GRECHTTSIONNG SERVCORY o
ABLAPL/12363/2024 SAHOO 25 - -
3-AUTHENTICATION FEE IS DEFICIENT,
73 E{/WPET 13102/2024 EX%TJTA KUMAR 3224'04' 1.DCF OF RS 1195.50 /- TO BE PAID
2. DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED
- cocnkuNAR v AL SHOVNG SERVCORY o
BLAPL/12250/2024 |NAYAK 25 - -
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
75 |D-WP(C)/17435/2024 ;IAOTI?I{QE%TA 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
2024-04- [FURNISHED/INCORRECTLY MENTIONED
76 |D-WP(C)/17731/2024 |SUJATA JENA 25 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
PAGE 28,29 NOT NEAT AND LEGIBLE
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
7 ooNTC/81540004 ADY - AG/CG/IT/CT/ETC.NOT FILED.
SARADA 202404 [6-RECEIPT SHOWING SERV.COPY TO
78 |D-WP(C)/18535/2024 PRASANNA s AG/CG/IT/CT/ETC.NOT FILED.
SARANGI
SHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
7 IBLAPL/12333/2004 |SHANKAR 25
DASPARIDA
Page no.10 not neat.
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
80 | CONTC/ 180832004 APV - AG/CG/IT/CT/ETC.NOT FILED.
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
81 | on mp/12201/2004 |BHOTARATSETH >0 AG/CG/IT/CT/ETC.NOT FILED.
o D DEBASHIS 2024-04- L O ITICTETCNOT FILED,
BLAPL/12346/2024 |ROUTRAY 25 - -
83 |D- PRASANNA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/12265/2024 KUMAR MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT




FILED

COPY OF ORDER PASSED IN CONNECTED
CRLMC 470/21 NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

24-LIMITATION NOT IN TIME / EXPIRED.

s D DV 2024-04-
RVWPET/17689/2024 25 | DELAY OF 526 DAYS 2.DEFICIT
AUTHENTICATION FEE OF RS 1.10 /- NOT
FILED 3.ADDRESS OF OP NO.2 NOT TALLY
WITH ADDRESS OF THE RESPONDENT
NO.2 IN WPC(OAC) 3046/1998 4. CODE NOT
INDICATED
o. 202404 6-RECEIPT SHOWING SERV.COPY TO
85 D o 1oouna0os  AMITAV TRIPATHY ) AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D AJIT CHANDRA  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18348/2024 MOHAPATRA 25

CODE APPEARS TO BE WRONG

6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR 2024-04-

87 D-WP(C)/18504/2024 MALLICK 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SARAT CHANDRA |2024-04-

88 [D-WR(CY18341/2024 /g s \iaL 25 1.LEGIBLE COPY OF PAGE 50,51 TO BE
FILED 2.REFERENCE CERT.FURNISHED
BUT STATUS OF CASE NOT FURNISHED

s D SUBHRA NARAYAN [2024-04- {6l CT/ETC NOT FILED.

ABLAPL/12282/2024 |GAYA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-04-

%0 IBLAPL/12258/2004 |[KABITAPATRA 1) Date of rejection order not tally with
Index.Synopsis and date chart not mentioned in
the Index.

o PRAMOD KUMAR  2024-04- (16 .5 i ETCNOT FILED.

BLAPL/12305/2024 (JENA 25 : :
6-RECEIPT SHOWING SERV.COPY TO

9 D- SURYAKANTA 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12388/2024 |DASH 25
Page no 9 not neat.
o3 |D- MAALL 2024-04- PUT UP FOR S.R. AFTER FILING OF
CRLMC/12212/2024 o 25 C.COPY OF ORDER OF COGNIZANCE.
94 D-WP(C)/18332/2024 SOUMYARANJAN |2024-04- |6-RECEIPT SHOWING SERV.COPY TO
PRADHAN 25 AG/CG/IT/CT/ETC.NOT FILED.

12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- SANGRAM 2024-04-
% | ABLAPL/12365/2024 KESHARI ROUT |25 AG/CG/T/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
SHANTI PRAKASH 2024-04- [FURNISHED .
96  |D-CMP/18134/2024 |/ S0\ ry 55
THIS MAY BE REGD AS CRP
v TUKUNA KUMAR 20260 §RECEITE SHOWING SERCOPVTO
BLAPL/12357/2024 |MISHRA 25 : :
11-NEAT,LEGIBLE ATTESTED ANNEXURES
PRAMOD KUMAR  2024-04- [NOT FILED.
98  |D-WP(C)/18393/2024 | .o b ATy 55
PAGE 20 TO 24 NOT LEGIBLE
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
9 | ABLAPL/12283/2024 MAHESH SETHI AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D- DEBASISH 2024-04-
100 | p1 MP/12547/2024 [PATNAIK 5s TRIAL/APPELLATE COURT ORDER NOT
FILED
1.PAGE 20 NOT NEAT
D. ~024.04. 6-RECEIPT SHOWING SERV.COPY TO
101 | oNTC17926/2004 APV 5s AG/CG/IT/CT/ETC.NOT FILED.
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
102 | ONTC/17946/2004 APV 5s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. 202404 [AG/CGIT/CT/ETC.NOT FILED.
103 | ONTC/18049/2024 APV 5s 8-CAUSE TITLE NOT IN ORDER.
NOT PROPERLY ADDRESSED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
104  |D-WP(C)/17592/2024 g{?ﬁiﬁ%ﬁ?{oo 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
202404 6-RECEIPT SHOWING SERV.COPY TO
105 |D-WP(C)/18548/2024 [SANJIB MOHANTY | AG/CG/IT/CT/ETC.NOT FILED.
0 D micABAN  anzeor SRECEITE SHOWING SERUCOPVTO
CONTC/18364/2024 MOHANTY 25 : :
6-RECEIPT SHOWING SERV.COPY TO
202404 AG/CGIT/CT/ETC.NOT FILED.
107 |D-WP(C)/18325/2024 KAUSHIK SWAIN

25

DATE MENTIONED IN ANNX 1 NOT TALLY
WITH INDEX




108

D-MACA/16326/2024

KAPILA CHARAN
NAYAK

2024-04-
25

PUT UP FOR S.R AFTER FILING OF C.COPY
OF IMPUGNED JUDGEMENT

109 D- M.AALI 2024-04- |PUT UP FOR S.R. AFTER FILING OF
CRLMC/12211/2024 |~ 25 C.COPY OF ORDER OF COGNIZANCE.

o D BIPINKUMAR 202404 {006 G CTETCNOT FILED,
CRLMC/12242/2024 NAYAK 25 ' '

m P BIDESHIKUMAR 202404 {006 CTETCNOT FILED,
CRLMC/12287/2024 \GHADEI 25 ' '

n D SATYASMRUTL 202404 {10 Gl B TONOT FILED, |
CONTC/18054/2024 MOHANTY 25 : :

113

D-WP(C)/17556/2024

SANJIB KUMAR
RAY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

114

D-CMP/17812/2024

TUKUNA KUMAR
MISHRA

2024-04-
25

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

1.AFFIDAVIT NOT PROPER AS DEPONENT
IS NOT ADVOCATE CLERK AS DESCRIBED
2.STATUS OF PARTIES IN COURT BELOW
NOT STATED

115

D-
BLAPL/12244/2024

BIBHUTI RANJAN
MOHANTY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

116

D-
RPFAM/17601/2024

UDIT NARAYAN
JENA

2024-04-
25

AGE OF THE PETNR AND OPP. PARTIES
NOT TALLY WITH THE AGE OF OPP PARTY
AND PETNR IN COURT BELOW

117

D-MACA/18199/2024

ANUPAM DASH

2024-04-
25

1-COURT FEE IS DEFICIENT.

1. DCF RS. 7368/- TO BE PAID 2.
STATUTORY DEPOSITE NOT MADE

118

D-WP(C)/17259/2024

SANATAN DAS

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

1.PETNR NO.2 NOT EXECUTED VNAMA
2.DATE OF ORDER MENTIONED VIDE
ANNX 2 IN INDEX AND IN THE PETITION
NOT TALLY WITH ANNX 2

119

D-WP(C)/17595/2024

MAHENDRA
KUMAR SAHOO

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT




NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
120 | A 51 APL/12297/2004 TRILOCHAN DASH |7 AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
SAMBEET 2024-04-
121 |D-CMP/18583/2024 [0\ v ke 5s FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
122 |D-WP(C)/17558/2024 I;;EI?\IL KUMAR 3(5)24'04'
RANJAN BEHERA,PETNR NO.22 HAS
EXECUTED V.NAMA TWICE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D. 202404 TRIAL/APPELLATE COURT ORDER NOT
123 | CRLREV/11913/2004 PIGAMBAR SETHI |7 FILED
1. C.COPY OF ORDER DT. 17.8.21 VIDE
ANX-2 NOT FILED. 2. PG. NO. 14 NOT
NEAT.
o D BUAY KUMAR  anzeo- RECEITE SHOWING SERYCOPVTO
ABLAPL/12241/2024 BEHERA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
125 |D-WP(C)/17584/2024 gﬁZ‘f‘,‘fﬁ{AgA 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
126  |D-WP(C)/18241/2024 JANGYAPRAKRASH 12024-03- 1 /cG/T/CT/ETC.NOT FILED.
PARIDA 25
D. 202404 6-RECEIPT SHOWING SERV.COPY TO
127 [ RUWPET/17625/2004 AP V- 5s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. 202404 [AG/CGIT/CT/ETC.NOT FILED.
128 | CRIMC/12299/2004 ALOK KUMAR DAS |7 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
9 D PRANAB RANJAN - 2024-04- (6 0 T ETCNOT FILED,
CRLMC/12499/2024 |CHHATOI 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
50 D- %gg&gﬁ%R 2024-04- |18-CERTIFIED COPY OF
CRLMC/12165/2024 25 TRIAL/APPELLATE COURT ORDER NOT
ADV)
FILED
131 |D- PRAVASH 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
CONTC/18166/2024 |CHANDRA JENA 25




AG/CG/IT/CT/ETC.NOT FILED.

RAMESH

2024-04- [PUT UP FOR S.R AFTER FILING OF C.COPY
132 |D-MACA/17563/2024 CHANDRA
PRADHAN 25 OF IMPUGNED JUDGEMENT
a3 D PRASANTA KUMAR 2024-04- (L0 o ETCNOT FILED, |
ABLAPL/12266/2024 PANDA 25 : :
D. 202404 6-RECEIPT SHOWING SERV.COPY TO

134 | CONTC/18329/2004 | ADY- 5s AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.

5 o RTHAKUMAR 0203 (R RECEITE SHOWING SERVCOPYTO

CRLMC/12158/2024 [SAHU 25 : :
AU FEE RS. 113.30 TO BE PAID
s 2 RAVAKANTA 0z S EECETE SHOWING SERYCOPYTO
CRLMC/12274/2024 [PRADHAN 25 : :
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
S SUDHANSU 2024.04. 3-CAUSE TITLE NOT IN ORDER.

137 |D-WP(C)/18570/2024 [ v i 2 SUBUDHI 125
CAUSE TITLE ADDRESS ARE NOT
MATCHING WITH THE AFFIDAVIT AND
VNAMA
6-RECEIPT SHOWING SERV.COPY TO

RANJAN KUMAR  12024.04. [AG/CGIT/CT/ETC.NOT FILED.

138 |D-WP(C)/18122/2024 |\ 1 55
HC LAA WELFARE FEE OF RS 10 /- NOT
PAID
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

139  |D-WP(C)/18097/2024 IJ\IE’;IIXESH CHANDRA 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1.0CCUPATION NOT GIVEN IN AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL

140 |D-WP(C)/17639/2024 ﬁ%lﬁfﬁT%HANDM 3224'04' LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
1.RS 50 /- HOLOGRAM NOT PAID
6-RECEIPT SHOWING SERV.COPY TO

a1 D LALITENDU 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12232/2024 BHUYAN 25
Page nos. 11, 12 not neat and legible.
142 |D-WP(C)/17589/2024 MAHENDRA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR SAHOO |25 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

143

D-
CONTC/18191/2024

ADV

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

144

D-WP(C)/18435/2024

BHABANI PRASAD
MOHANTY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

145

D-
CRLMC/12008/2024

ASWINI KUMAR
MISHRA 3

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DATE OF ORDER UNDER ANNX 1 NOT
TALLY WITH INDEX

146

D-
CRLMC/12038/2024

ALOK KUMAR DAS

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

1.DCF OF RS 6 /- AND LAA FEE OF RS 10 /-
TO BE PAID IN V.NAMA 2.PAGE 19,24,26
NOT ATTESTED

147

D-
CRLMC/12269/2024

PRASANNA
KUMAR MISHRA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

COPY OF ORDER PASSED IN CONNECTED
CRLMC 467/21 (PENDING ) NOT FILED

148

D-CMP/17738/2024

JAGAJIBAN
PRADHAN

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

DECLARATION GIVEN BUT PARAGRAPH
NO. NOT STATED IN ITS BODY

149

D-
ABLAPL/12272/2024

ARADA JENA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

150

D-
ABLAPL/12245/2024

AMITAV TRIPATHY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

151

D-
CRLMP/12558/2024

KARUNAKAR RATH

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.OCCUPATION OF PETNR NOT
FURNISHED IN AFFIDAVIT 2.DCF OF RS 10
/- TO BE PAID IN V.NAMA




152

D-MACA/18140/2024

G.P.DUTTA

2024-04-
25

24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 46 DAYS

153

D-WP(C)/17428/2024

PRASANTA KUMAR
JOSHI

2024-04-
25

12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

PETITION NOT PROPERLY PAGEMARKED

154

D-
BLAPL/12314/2024

RABINDRA KUMAR
SAHOO

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

date of order vide annex-2 not tally with
Index.PS case number not tally with cause title
and synopsis.

155

D-
CRLMC/12043/2024

SUBHENDU
KUMAR DAS

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

156

D-
ABLAPL/12294/2024

BRAJA KISHOR
PANDA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

157

D-WP(C)/17617/2024

BANSHIDHAR
SATAPATHY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

DATE MENTIONED IN ANNX 12 NOT
TALLY WITH INDEX

158

D-
WPCRL/12350/2024

SARAT KUMAR
ACHARYA

2024-04-
25

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
FURNISHED .

1. AU. FEE OF RS. 8.80 P. NOT PAID IN
C.COPY OF ORDER VIDE ANX-5. 2. THIS
MAY BE REGISTERED AS CRLMP.

159

D-MATA/17890/2024

IN PERSON

2024-04-
25

1.DEFICIT AUTHENTICATION FEE OF RS
3.85 /- NOT FILED 2.SYNOPSIS AND DATE
CHART NOT ALPHABETICALLY
PAGINATED AND PAGEMARKED IN INDEX
3.ANNX 2 AND 3 NOT PROPERLY
PAGINATED

160

D-
CONTC/18087/2024

ADV

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

161

D-
CONTC/18321/2024

DIBYARANJAN
BEHERA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

162

D-LAA/18106/2024

PRADEEP KUMAR
DAS

2024-04-
25

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

24-LIMITATION NOT IN TIME / EXPIRED.




1.DELAY OF 660 DAYS 2.GOOD GROUND
CERT. NOT FURNISHED 3.COURT FEE
PAYABLE NOT FURNISHED 4.NOT
PROPERLY ADDRESSED

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
163 | CoNTC/18317/2024 APV pye AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
tea |- SURYAKANTA  2024-04- |18-CERTIFIED COPY OF
CRLMC/12290/2024 [PRADHAN 25 TRIAL/APPELLATE COURT ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-04-
165 20-VERNACULAR CERTIFICATE NOT
CRLMC/12187/2024 [DASH 25 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
GYANESWAR 2024-04. AG/CG/IT/CT/ETC.NOT FILED.
166 |D-WP(C)/18143/2024 ¢\ 10 g
1.OCCUPATION OF THE PETNR NOT
REFLECTED IN AFFIDAVIT
7 D IAYANTAKUMAR 202404 T NOT FILED,
BLAPL/12326/2024 |MAJHI 25 ' '
6-RECEIPT SHOWING SERV.COPY TO
NRUSINGH 2024-04-
168  ID-WP(C)/17593/2024 | a0 N ROUT 15 AG/CG/IT/CT/ETC.NOT FILED.
o [ AGABN  meon SRECHETSHONING SERY COPY 10
CONTC/18363/2024 MOHANTY 25 ' '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
170 |D-WP(C)/17577/2024 ngﬁfﬁfgfx 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
19-UNDERTAKING FOR NON FILING OF
MAHESWAR 2024-04-
171 D-CMP/18695/2024  |o 0 Nors Y TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
17y |D- ADV 2024-04- TRANSLATED COPY NOT FILED
RVWPET/17123/2024 25
1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.ANNX NOT PROPERLY
MARKED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
173 |D-WP(C)/18525/2024 gg%ﬁSI}ANJAN 3224'04' FURNISHED/INCORRECTLY MENTIONED

OP NO 1 DESCRIBED IN THE INDEX NOT
TALLY TO CT.




6-RECEIPT SHOWING SERV.COPY TO

D- SURYAKANTA 2024-04-
174 gL APL/122272024 |DWIBEDI 5s AG/CG/IT/CT/ETC.NOT FILED.
s |- BRAJAKISHOR 202404 (6 0 crETCNOT FILED,
CRLMC/12173/2024 [PANDA 25 - -
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
176 |D-WP(C)/18635/2024 ASTAMI TANDIA > NOT FILED.
PG. NO. 22 NOT NEAT.
6-RECEIPT SHOWING SERV.COPY TO
177  |D-WP(C)/17682/2024 gi‘ggEEP KUMAR 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
178 |P- JNYANANANDA  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12256/2024 [PANDA 25
Annexs. not correctly furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
179  |D-WP(C)/17603/2024 g{?ﬁiﬁ%ﬁ?{oo 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
180 |P- TUKUNA KUMAR  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12229/2024 MISHRA 25
0.S.B.C D.Fee Rs.50/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
181 |P- KHIROD KUMAR  [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
WPCRL/12336/2024 \SWAIN 25
DCF OF RS 12 /- TO BE PAID
D. 2024.04. |0-RECEIPT SHOWING SERV.COPY TO
182 | S ONTC/18352/2004 |ADV- 55 AG/CG/IT/CT/ETC.NOT FILED.
183 |D-WA/I8301/2024  [PILAZANANDAN 2924040 GuRT FEE OF RS 12 /- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MALAYA KUMAR  [2024-04- |17-REFERENCE CERTIFICATE NOT
184 |D-CMP/17572/2024 |\ criny Y FURNISHED.
C.TNOT ADDRESSED
s D BITASKUMAR 202404 (6 0 crETCNOT FILED,
CRLMC/12277/2024 |SWAIN 25 - -
24-LIMITATION NOT IN TIME / EXPIRED.
186 EI',F M 18036/2024 ﬁ%ﬁﬁﬁ%KUMAR 3224'04' 1.DELAY OF 103 DAYS 2.CODE NOT
CORRECTLY INDICATED 3.GOOD
GROUND CERT. NOT FURNISHED
187  |D-WP(C)/17570/2024 UMAKANT SAHOO [2024-04- |6-RECEIPT SHOWING SERV.COPY TO

25

AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




PAGE 20 NOT NEAT AND LEGIBLE

188

D-
CRLMC/12257/2024

LAXMINARAYAN
PATEL

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

189

D-WP(C)/18322/2024

SAIBRATA RATH

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

1.PETNR NO.1 NOT AUTHORISED BY
PETNR NO. 2 TO SWEAR THE AFFIDAVIT

190

D-WP(C)/18102/2024

NARESH CHANDRA
JENA

2024-04-
25

5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.OCCUPATION OF THE PETNR NOT
MENTIONED IN AFFIDAVIT

191

D-WP(C)/18334/2024

SUBHENDU
KUMAR NAYAK

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

ANNX 5 IS NOT ATTESTED AS TRUE COPY

192

D-
CONTC/18048/2024

ADV.

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

193

D-
BLAPL/12354/2024

BASANTA KUMAR
DAS

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

194

D-WP(C)/17528/2024

SAKTIDHARA
MISHRA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

195

D-
BLAPL/12369/2024

DIPTI REKHA
NANDA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

196

D-WP(C)/18343/2024

SIBANARAYAN
BISWAL

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

197

D-
CONTC/18139/2024

ADV.

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 90 DAYS

198

D-WP(C)/18342/2024

ANUP NARAYAN
MOHANTY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- SOUMYA RANJAN  [2024-04-
199 | BLAPL/12240/2004 DAS 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
00 D BIJAYAKUMAR  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12374/2024 |DASH 25 14-NOT PROPERLY INDEXED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
01 |D- AMLANJYOTI 2024-04- [FURNISHED/INCORRECTLY MENTIONED
ABLAPL/12231/2024 ROUT 25 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Occupation of the Deponent on affidavit not
furnished. Petition not correctly addressed to
Honble Court
202 |D: SANTOSH KUMAR  2024-04- ({00 mier e NOT FILED,
CONTC/18304/2024 |SWAIN 25 ' '
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
203 |D-WP(C)/17774/2024 IQNA/?{NA RANJAN 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
DCF RS. 12/- TO BE PAID
D. 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
204 | CONTC/ 180812004 ADV- 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AUROVINDA 2024-04-
205 |D-WP(C)/17574/2024 |y o0 oy iy 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
206 |D-WP(C)/18345/2024 ﬁ%%iﬁl%iAYAN 3224'04' 12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
D. 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
207 | CONTC/17913/2004 APV 55 AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
208 |D-WP(C)/18349/2024 ﬁ%%iﬁ?%‘wAN 3224'04' NUMBER NOT INDICATED WHEREVER

SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




209

D-
ABLAPL/12239/2024

BHARAT JALLI

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Annexure-2 not reflected in the petition.2. Page
no.17 not neat and legible.

210

D-
CONTC/18055/2024

ADV

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

211

D-WP(C)/18379/2024

UMAKANT SAHOO

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PAGE 39 IS NOT CORRECTLY EXHIBITED
AND ALSO NOT ATTESTED AS TRUE
COPIES

212

D-
CONTC/17927/2024

ADV

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

213

D-
CRLMC/12027/2024

PRANAYA KUMAR
DASH

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

214

D-
ABLAPL/12279/2024

SRINIBASH
SATAPATHY

2024-04-
25

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Occupation not mentioned in the affidavit.

215

D-WP(C)/17559/2024

ASHOK KUMAR
SAHOO

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DATE OF ORDER PASSED IN ANX-1 DOES
NOT TALLY WITH AVERMENTOF WP AND
INDEX

216

D-WP(C)/17529/2024

SAKTIDHARA
MISHRA

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

217

D-MACA/18229/2024

ADAM ALI KHAN

2024-04-
25

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 198 DAYS

218

D-
RPFAM/17941/2024

SAMARENDRA
MOHANTY

2024-04-
25

1.AGE OF THE OPP. PARTIES NOT TALLY
WITH THE AGE OF PETNR IN THE COURT
BELOW 2.GROUNDS IN THE REVISION
PETITION NOT PROPERLY PARAGRAPH
NUMBERED

219

D-WP(C)/17571/2024

SATYABRATA
SATAPATHY

2024-04-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF

o |P- SHISHIR KUMAR  [2024-04- |ALL THE SIGNING ADVOCATES NOT
CRLMC/12246/2024 |[SAMAL 25 INDICATED
COPY OF ORDER PASSED IN CONNECTED
CRLMC NO. 4767/2023 NOT FILED
o BIAGABAN 202404 (00 o b T NOT FILED,
CONTC/18355/2024 [MOHANTY 25 : :
m D NALINEKANTA  2024-04- (000 o cm e T NOT FILED,
BLAPL/12320/2024 |SAHOO 25 : :
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

223 D-WR(C)/18099/2024 IJ\]IE/?\IIXESH CHANDRA 3224-04- AG/CG/IT/CT/ETC.NOT FILED.
1.0CCUPATION OF THE PETNR NOT
GIVEN IN AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

224 |D-WP(C)/17581/2024 lsiinDU KUMAR 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

s KISHORE KUMAR | 2024-04- (00 o o ETCNOT FILED,

CONTC/18186/2024 |[MISHRA 25 : :
D. 202404 6-RECEIPT SHOWING SERV.COPY TO

226 | RIMC/12008/2004 AT KUMAR RAUT |- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

227 ]C)£{LMC 12214/204 ﬁ%ﬁgARAN 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT

228  |D-WP(C)/17406/2024 gg\gﬁg{%m 3224'04' IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

D. 202404 6-RECEIPT SHOWING SERV.COPY TO

229 | CONTC/17992/2004 ADV- 5s AG/CG/IT/CT/ETC.NOT FILED.

D. 202404 6-RECEIPT SHOWING SERV.COPY TO

230 | CONTC 184092004 APV 5s AG/CG/IT/CT/ETC.NOT FILED.

231 |D- AMULYA RATNA  |2024-04- |6-RECEIPT SHOWING SERV.COPY TO

BLAPL/12337/2024 |[PANDA 25




AG/CG/IT/CT/ETC.NOT FILED.

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.

232 |D-MACA/18216/2024/ADAM ALI KHAN 3224'04' 24-LIMITATION NOT IN TIME / EXPIRED.
| DELAY OF 148 DAYS
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
233 |0 ol /iv9aga00s ANUPAMDASH 70 AG/CG/IT/CT/ETC.NOT FILED.
4 |D- AMLAN SHAKTI  2024-04- %00t oo e e O
CRLMC/12216/2024 [PAUL 25 : :
6-RECEIPT SHOWING SERV.COPY TO
PRANAB KUMAR  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
235 [D-WP(C)/17012/2024 g s ot A5 80 .
PAGE 16,24 NOT NEAT
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
236 | oonTe/18331 /0004 ADV. s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RANJAN KUMAR  12024.04. AG/CG/T/CT/ETC.NOT FILED.
237 [D-WP(C)/17530/2024 | SA03 .
| DEFICIT AUTHENTICATION FEE OF RS
220 /- NOT FILED
g |D- BHAGABAN  D024-04- %00 it oo e b O
CONTC/18359/2024 MOHANTY 25 : :
D- 2024-04- PLACE IT AFTER FILING OF C.COPY OF
239 RvWPET/17781/2024 SANITV JOSHI 25 IMPUGNED ORDER
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
240 |0 rerr082004 ADV. s AG/CG/IT/CT/ETC.NOT FILED.
o. 502404 |6-RECEIPT SHOWING SERV.COPY TO
241 180022004 ADY s AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
242 |D-MACA/17518/2024 Ii‘i%égzg]) N 3224'04' 1.COURT FEE OF RS 6372 /- TO BE PAID
2 DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 3.MOBILE NO. OF ALL
SIGNING ADVOCATE NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
243 |D-WP(C)/18353/2024 ﬁ%%iﬁl%iAYAN 3224'04' 12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
b oo sos (EECETSHOUNGSERCOPTD
ABLAPL/12264/2024 MAHAPATRA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
SANJIB 2024-04-
245 D-WA/IS3122024 | SWiils < 0.95.0) s AG/CG/IT/CT/ETC.NOT FILED.
246 |D-WP(C)/17586/2024 SATYABRATA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
SATAPATHY 25 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT

IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER




SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

SUNILKUMAR  2024-04-

247 |D-WP(C)/18527/2024 > IR s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

JATINDRA KUMAR  [2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

248 |D-WP(C)/18386/2024 [0 > oNEATLE
PAGE 21.22 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

o - RAMANIKANTA 202404 AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/12082/2024 [PATTNAIK 25 DATE OF ORDER VIDE ANNX 2 NOT
TALLY WITH PRAYER PORTION
o. 202404 6-RECEIPT SHOWING SERV.COPY TO

250 |20 /180532004 ADY s AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIBEKANANDA  2024-04-

251 ID-WP(C)/17507/2024 |5y yyaN 25 | DEFICIT AUTHENTICATION FEE OF RS
13.20 /- NOT FILED 2.DEPONENT HAS NOT
SIGNED IN THE AFFIDAVIT IN MAIN
PETITION AS WELL AS IA

o. 202404 6-RECEIPT SHOWING SERV.COPY TO

252 | O ip/12302/2004 AYADEBA BEHERA ) AG/CG/IT/CT/ETC.NOT FILED.

o. 202404 6-RECEIPT SHOWING SERV.COPY TO

253 |2 NTC 184852004 ADV: - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

254 ]C)£{LMC 12440/2024 gg%{TUTI BHUSAN 3224'04' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
3-AUTHENTICATION FEE IS DEFICIENT.

s I A KU 2t 1 ST OGSV T

CRLMC/12163/2024 |SAHOO 25 : :
AU FEE RS. 1.10 TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
b5 |D- ACHYUTANANDA  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12378/2024 |PATTANAIK 25 14-NOT PROPERLY INDEXED.
APPELLANT NO 3 DOES NOT TALLY IN

257  |D-MACA/17897/2024 iﬁé‘ggp KUMAR 3(5)24'04' FIRST PAGE OF LOWER COURT
JUDGEMENT

258 |D- SIBADUTTA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

CRLMC/11690/2024 RAMAPRASAD |25 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 11-NEAT.LEGIBLE ATTESTED ANNEXURES

NOT FILED.
14-NOT PROPERLY INDEXED.




PAGE NO 5 TO 16, 35 TO 39,41 TO 42,
51,52,58,59,63,64,72 ARE NOT LEGIBLE 2.
INDEX PAGE MARK NOT VISIBLE

6-RECEIPT SHOWING SERV.COPY TO

DEBASIS 2024-04-

259 |D-WA/17939/2024 MOHAPATRA.A.S.C [25 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
260 D- BANSHIDHAR 2024-04- /AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12345/2024 |SATAPATHY 25
page no. 10, 12 are not neat.
2024-04- 19-UNDERTAKING FOR NON FILING OF

261 |D-WP(C)/18450/2024 KABALAY PANDA TRANSLATED COPY NOT FILED

25




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 25-04-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

CRLMA/99/2023

CRLMA/99/2023

BASUDEV
PUJARI

4.
AFFIDAVIT/VERIFICATION
NOT PROPER.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

CRLMA/100/2023

CRLMA/100/2023

ADV

4.
AFFIDAVIT/VERIFICATION
NOT PROPER.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

RVWPET/48/2016

RVWPET/48/2016

M/S.DEBASIS
TRIPATHY

OTHERS. DCF OF RS. 32/-
TO BE PAID

OTHERS. PLACE IT AFTER
FILING OF IMPUGNED
ORDER AND PAYMENT OF
DCF

CRLMA/4/2023

CRLMA/4/2023

GOPINATH
SETHI

4.
AFFIDAVIT/VERIFICATION
NOT PROPER.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

RVWPET/155/2019

RVWPET/155/2019

M/S.M.PRATAP

OTHERS. PLACE IT AFTER
FILING OF C.COPY OF
IMPUGNED ORDER

RVWPET/11/2016

RVWPET/11/2016

M/S.SAILENDRA
NARAYAN
SENAPATI

OTHERS. DELAY OF 2
DAYS

OTHERS. DEFICIT COURT
FEE OF RS 5/- TO BE PAID




RVWPET/38/2016 | RVWPET/38/2016 | M/S.P.K.RATH-1 | [0THERS. DEFICIT

COURT FEE OF RS 245 /-
TO BE PAID

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER RULE 3
CHAPTER 6 OF OHC
RULES






